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T —5eder oF thne iribunal
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:fh*- o ‘ % 17.2.06 Present: Hon’ble Mr. K. V. Sachidanandan
‘.@‘ . g i s : . .13. :':".);' ';' Q ] -
o ’Posgiz 6 G X b The claim of the applicant is that
0,1, .
_ wentURLELLD LGB 14 ' 1. . . .
Dated,... R+ 2+ OT, . - Q she has been working in the Railway in
= % different capacities, butshe appeared in -
i 560 : the written test for the post of Chief O.S.
lle_Dy. chismlz; > i ! . . P :
b QIn the Notification dated 4.5.05 it has
i , %been declared that she had been duly
.y T ’ Y - v ‘ . ] .
GLeps [ Lo~ ,(1 selected in the selection test for
o jpromotion to the post of Chief O.S. The
b grievance of the applicant is that though
g X '
LQ she had passed in the selection test the
) i‘ %pp}icant has not been promoted to the
£ post of Chief OS. and it has been lying -
. vacant in the Statistical Branch. Despite
¢ t%]e fact that the applicant has made
z‘i . Ve
{ r?presen;tatmn on 27.7.2005 before the
] Respondents the same has not been
f disnosed of hv the comnetent anthority.
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17 ;‘L O(- - " I have heard Mr. S. Huda learned

counsel for the applicant and Dr. J. L.

" ! - ¥
' ‘Sarkar learned counssel for the Railwigy ! g
' A B 1 !

49/ When the matter came up for hearing

,0/40 Mr. S. Huda learned counsel for the

V\ay\ \/ o - applicant submits that larger issue is

, | ) "ﬂk involved regarding qualifying service

; / . , ‘

V. of the applicant. I am of the view . that

the application is to be admitted. Admit.
Post the matter on 4.4.06.
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have heard Mr. S. Huda learned

counsel f§r the applicant and Dr. J. L.
Sarkar learned counsel for the Railways.

When the matber came up for hearing

Mr. S. Huda leakped counsel for the

applicant submits that larger issue is

involved regarding alifying service

I\ of the applicant. I am %f the view that
: the application is to be admitted. Admit.

Post the matter on 4.4.0%




7.5.2608 When the matter came i@) today

o~ \
" Gehe 43 @f 96 W7A, | ;

BETE TE 1YY The ceunsel fer the¢ respsndents weuld

~kike to have file the written statement,
- Let, it be dene., Pest the mattpr en 3.5,86,

Vice=Chajirmanp
im

3,5 .2006 Mr.S.Huda, learned counsel tor the
applicant is present, Further time is
sought to rile reply statement on
behalt of Railways. Let it be dones,

- post on 17 +5.2006.

vice-Chairman

]
N

before this Tribunal Mr. 5. Huda,
leamed c¢ounsel for the applicant
submitted that the relief, as prayed
for in the O0.A., has already been
granted by the respondents vide order
- dated 1.5.2008. He has produced a copy
of the said order before me. Registry
is directed to keep a copy of the said
order in file. Mr. Huda submits that
since the relief has already been
granted by the respondents, applicant
does not want .te press the 0.4,
further and hence prays for permission
te withdraw the case.
| The applicant is permitted to
withdraw the O.A. and hence the 0.A.
is dismissed as withdrawn. Liberty is
granted  to the applicant for
agitating for further rglief, if any,

to be pursued in appropfiate forum.

Vice-Chairman
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. . N.FRAILWAY ! Sl T e
e o , " ; Office of the R,

' : General Manager(P) =~ . ot
L N Maligaon,Guwahati-11 ! oy
0 NoT/254/32/(QG) - Date 24 -04-06°::" 1

S ._.?"1‘0 . .

R . P R N e
P A8t e P

i : ¥ : IR FAIE N St S A la
RSNt "\'/i/glm'.Samt Kr.Sarmah ,08/1 / S&AOMLG ' : ! | ‘ § ST e T

© 77 20 Smt Debjani Das ,08/1 !/ S&ADNMILG SRR DT

_ 3. Shei Pulin Ch, Das ,08/1/ $&AO/MLG T )

” -4 Shri Shriniwash Prasad ,08/1/S&AOMLG ‘ R o
RS Thro - SRAOMLG : | Cote T R
‘ B . - - - Sub:-Regarding selection for promotion to the post of Ch.0S:in scale R Do
L St o ReT450-11300/- under statistical Branch. N .
L e e Ref :- Your joint appeal dated 09-05-2005 R
e - The joint appeal dated 09-05-05 submitted by you has been;examined by the Wl
S competent authority, it i informed ‘that the selection for the post of; Ch.OS int'scald”, . - - Lo
o e R TH50-11500/- for 2 (UR=1 & SC=1) posts were held on 18-02-05. In the' said selection, =+ Mt
RERST 8 Smit N Das(SC) was empanelled on own merit & adjusted against un-résérved point and {
j-ff" .o . Smt. Parul Das(SC) was empanclled on relaxed standared has “been udjilsloc_l‘ tgains SC_;""-H __ .
GO point . . St T .7 ol S
e e The following incumbents were promoted in the sclect‘idnhclcl,ﬁth'nc to fiinehx;c,.— G
8¢ . asunder - - ‘ ' a oo

I

1.Shsi W.Heck(ST) SR
2.Shri N.D.Sangma (ST)

. 3.Smt N.Basumatary (ST) ‘ N o

¢ 4.Smt JHazarika Kalita (SC) -, L ) '

N 5.Shii T.Saikia (ST) L i

¢ . R N

The above 4 incumbents(SL No. 1 (o 4) were promoted on thcir‘own merit and S
adjusted against unreserved point as per Para-1 of Railway Board's| letter No.99. e
E(SCT)1/25/13 dated 07-08-02

and Shri ‘I Saikia(ST)
o - dreserved candidates were promoted on their ow
in the category of Ch.OS vide para-IV

against reserved point. 'As the above - S
n merit there is no cross of limit of 50% . T
~ . . 0 . A

of the said Rly.Bd’s letter mentioned above, -

Moreover, no where it iy laid down that only one
commitice can be from the reserved conumunity . ‘There iy
board with all member of SC/ST communily, -~ -

| .
member of selection
no bar to constilu,te a selection .
} - —_— [Rp——— - o e e

! . 1 ) N - :
“ ‘ This is for vour information. v ] \\/‘\ : o
M" M » N .
A KR T o '
Sr.personnel OfficersRectt . - S
' ‘or (vneral NMlanagor(D)) ' .
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N.F.RAILWAY |

Oifice Order

el bmr Mm P‘.., (SC), 0S4 in spalc Rs 6500 - 10, 500/— under S&AO/MLG}}who
have: bem empancnud for promotion for the post of Chief office Supdt,. in sgale Rs"'450-
. 11500/~ vide this office Memorandum_ No, E/254/32(QG) dated 04- 05-2005 18 lwreb
promotcd tempor:mly to.officiate as Chief office’ Supdt i scale Rs 74)0-11500/
posted in S&AO/MZLG s office aga.nsr an existing vacancy with mlmcdxat cﬁ”cct

f he staff concerned may be askcd to submit he er or)uon for ﬁxatxon of pay onuthc
date of next increment | xf beneﬁred within one momh from thc date of isgue. -

-1

No.E/254/32/(QG)

Copy lommdcd for qurmauon & necessary action to -

1 m&cxox G ' ' A
2. S&AOMLG. S
3. APO/BIlf
4, OS/Bili ( statistical
. Staff Concerned

6. P/case at oﬁ]w .

- ~ For GcnhralManagu(P
. L - NF Raxlway,Mahgaon

L : Yo b e 2 -/“ - At e,
I3 WP SV RN S P S RO A T/ VPR IO




To
The Statistics & Analysis Officer
N.F Railway , Maligaon.

Sir,

Sub : Joining report for the post of COS in
acale of Rs. 7450-11500/-.

In terms of GM(P)YMLG’s office order No. E/254-32(QG) dated 01.05.06 |
hereby assume the charge of COS from 01.05.08 against tho cxisting vacancy
and posted In S & AO/MLG. ‘

This is for your kind information and necessary action please.

Dated : o1 -05-0¢
Yours faithfuily,

Noedz s

{NITA DAS)
QOSs-i
Statistical Branch/Maligaon.




-~ SIS emmm, ABMINTSTAATIVE TAIMINAL
- , GUWAHAT BENCH . - -
OCRIGIVAL APRLICATION [/ 3 /06

. 1v a) Name of uh- Appllcan&. @"=£~—<;}“Xk Niln Dos
b) Respondents - Jnion of Indla & Ors- '
. ¢) No. Cf applicant:- .

e .
2, 'Is the applicahion’ in the proper form .uYes/Né : ; RPN
3. Nhether name & Desxription and adcr 5: of all the paperS been
furnished in.cause title:- YES /B2,
4, Has the. apollca*lon been duly signed and verified: YES/NO.
B Qave the conies. duly signed t- YES /ND. f - ' ,
6.. Have suffickent number of ‘copies of the application been filed:-YES/AQ
7.. Wnether u.l the annexures par ies are 1npleades.~ WES/
8. Whether Enflish translatlon of decuments in the Language.n\ES/NO
0. 'Is the alelcatlon is in time :- VES AO. :
10.Hes the Vakalatname/MEMO/of Appearnce/Authﬁrlsa*lon xlled.-VES/Nﬁh
11.Is the appiication by IPO/BD/FOR R3.50/ - 266 DI B\ B 7;6{,
12.Hes the cpplication is maitanable i- VES /N '
13.Hes the impugned order- orignal duly attested been flled.dYESAﬁG
14.Has the legible copies.cf the annexures duly attested fi. ﬂd;-YEQ/NO
15.Has the Index of dmcumnnts been filed all avallab1e.~YEvb/O ‘
 1%.Hes the required numoer of envoloaed bearing fu1l address X
| of the respondanis been filed, T Y”o{}ﬁ Co .
.17.Has the declaratiodon as requ1red by item 17 of the fDrm.-YESVNQr
18, Whether the relief Soxght for arises out of the Slngle,cYES/NO
16.Whether the interim relief is pr ayed fok'.—YEu/NQ'
~20.In case of condonatign of dely is filed it it 'uupported -YES[NO.
21.Whether this case can he’ hecrd by S%NG&E—BEHHGﬁDIVISION BENCH‘
22,Any other points - .
23,Result of the scrutiny w1th ¢ﬁ1tlal of the Scrutiny Clerk:-

K—MAA M?M—a—d&!\ o~ :\S o h‘bﬂw .

»“5

. .- i OFFICER o ‘ “\QDEPJTY REGISTRAR
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Cengoal ALID- 5 ative T.ibunc! |BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL

i 1¢FER GUWAHATI BENCH. GUWAHATI.

\1 gt "‘g“:‘:ﬁ * ORIGINAL APPLICATIONNO. Y3 _oF 2006
i e {r oe ¢ ;

] U A

SMTI NITA DAS,V .... PETITIONERS.
-VERSUS-
1. The General Moh‘eger,

N.F.Railways and others .... RESPONDENTS

SYNOPSIS

This Original Application has been filed with the prayers
that this Hon'ble Tribunal ~ may be pleased to admit his
application, call for the records of the case, issue nofice to the
Respondents to show cause as fo why a direction should not be
issued to them directing them to - dispose of the
appedl/representation  dated  19.7.2005 © and  17.11.2005
(Annexures-4 and 5] .and further be pleased to direct the
Respondents to allow the\applicanf to join in the promotional post
of Chief O.S. in implementation of fhe approved list of promottees
dated 4.5.2005 (Annexure-3) for the ends of justice..

FILED BY -

cﬂf.Q o
[ABDUL HAIl)
ADVOCATE.



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL,
GUWAHATI BENCH GUWAHATI.
ORIGINAL APPLICATION NO. Lf 5 OF 2005

1. SMTI. NiTA DAS,
| APPLICANT,
-VERSUS-
1.The General Manager,
N.F. Railways, Mdligaon, Guwahati-11 ond.ofhers
gESPOINDEMS—.
LISTOFDATES |

Sl No. Dale Partuulars Annexures

1. 13.6.1972 Applicant joined service

2. 14.9.2001 Applicant was promoted to OS-1 1
3. 5.1.2005 Applicant was noticed for test 2
4. 4.5.2005 Approved list of promottees , 3
5.19.7.2005 Appeal filed by Applicant 4
6. 17,11,2005 Appeal ﬁlédpy Applicant 5
Filed by ~ -
AL o

(A. HAI)



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL,

1. SMTL. NITA DAS,

1.The General Manager,

GUWAHATI BENCH,GUWAHATI.

ORIGINAL APPLICATION NO. 9 g OF 2005

APPLICANT.
-VERSUS-

N.F. Railways, Mdligaon, Guwahati-11 and others

RESPONDENTS.
INDEX
Sl. No. _ Parliculars Page No
1. Original Application 1to 11
2 Partculars of I.P.O. etc. 12
3. Verification 13
4. Annexure-1 1&(
5. Annexure-2 5
é. Annexure-3 6
7. Annexure-4 (7
8. Annexure-5 (8
Filed by -
AR as
(A. HAl)

Advocate.
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL,

GUWAHATI BENCH,GUWAHATI.

ORIGINAL APPLICATION NO. L,B OF 2005

INTHE MATTER OF :

An opplﬁccﬁon under Section 19 of
the Central Admin’istroﬁve Tribunal-

Act, 1985,
-AND-
IN THE MATTER OF :

1. SMTIL. NITA DAS,

Wite of Shri Dimbeswar Das,
presently working as OS-| undér
$ & AQ, Mdligaon,

Guwahati-11

APPLICANT.
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2
-VERSUS- |
U s - 4 %—-eal-' 9\ szh&n%

1.The General Manager,

N.F. Railways,

Maligaon, Guwchcn‘i-lfl

2. The General Manager [P),
' !
N.F.Railway, Moligcon,{

{

Guwahati-11.

3. The Senior Personnel Officer (NG),
N.F.Railway, Mdligaon,

Guwahati-11. |

RESPONDENTS.
DETAILS OF THE CASE/APPLICATION:

()PARTICULARS - OF THE ORDER %ETC.AGAINST
WHICH THE APPLICATION IS MADE ;



The application is directed praying for a
direction to the Respondents to implement  the
memorandum of selection for promotion dated 4.5.2005 to
the post of Chief O.S. in the scdle of pay of Rs.7.450 - 11,500/-
circulated by fhei?—’ersonnel %’mwh" (NG) 60 behalf of the
General Manager (P}, N.F.Railways, Mc:ligcaon.-‘S Guwahati-11
whereby the present Applicant has been erinpcn‘eellgd',,'{dr%

promotion to the post of Chief O.S.
(2) JURISDICTION :

The, Applicant declares that the subject matter
involves in the application . redressal of which is prayed for, is
“very much within the jurisdiction of this Hon'ble Tribunal for

judicious adjudication of the grievances of the App'liccnfs

(3)_LIMITATION :

The applicant declares that this application is
filed within the time limi’r'prescribed under Section 21 of the

Administrative Tribunal Act, 1985 for filing such application.



(4) FACTS OF THE CASE :

()That the applicant begs to state that she has
been working on and from 13.6.1972 in different capacities
and thereafter she had been promoted to the post of OS-1.

on 14.9.2001, which she is presently holding.
A photocopy of the seniority list prepared i by

the Office is annexed herewith and marked as

Annexure-| to this Original Application.

(INThat the applicant begs to state that on

NA'.?'A PR

501.2005. the Applicant had been directed by the

Respondent authority to sit in @ selection test for promotion

to the next higher grade. i.e.. Chief OS. in the scdle of pay of

Rs. 7.450 - 11,500/- in the Statistical Branch and in-

compliance of the direction issued by the authority she had
appeared in the selection test . Thereafter in the selection
test. she had been duly selected for promoﬁon to the post of

Chief OS. in the Statistical Branch along with one another

N
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Ca ‘
a'l'fé‘"& and her name for promotion to the post of Chiet OS.

had also been approved by the competent uthority on

Nx‘j—“ P

4.5.2005. But till date she has not been promoted though a

post of Chief O.S. has been lving vacant in the Statistical
Branch of the N.F.Railways, Maligaon, and as such, she filed

an appeal on 19.7.2005 before the General Manager (P},

N.F.Railways, Maligaon through proper channel requesting to

pass an order for promotion to enable her to join in the

promotional post of Chief O.S. in the S & AO/MLG/HQ, which

has been lying vacant since November, 2004.

() That the Applicant begs to state that as there
was no response to the appedl filed by the applicant on
19.7.2005 before the Respondenf concerned, the Applicant
filed another Appedl with reference to the earlier one
’rhrough proper channel praying for allowing her to iéin in the

post of Chief O.S. in the Statistical Branch o;f the N.F.Railways,

which has also not been attended to by the Respondent \

concermned.

A copy of the Circular/Notice dated 5.01.2005

asking the Applicant to sit in selection test for



Nx'fﬂ\ DA

| promoﬁon to the post of Chief OS., a copy of
approval list of promotees dated 4.5.2005, a
copy of the Appedl filed by the Applicant dated
19.7.2005 and a copy of the Appeal dated
17.11.2005 are annexed herewith and marked as

ANNEXURES = 2, 3, 4 AND 5 respechvelv to this

Original Application.

The Applicant begs to reserve the right to
produce more documents relevant to service of the
Applicant before this Hon'ble Tribunal as and when those are

made available, if so advised.

(V]  That the Applicant begs to s’fcte that the
odmmts’rrchon of the N.F.Radilways has been ignoring the
specmc ms’rruchons of the Railway Board’s Circulars in the
mater of promotion and the authority violates the Rules by
not promoting the Applicant even though her name being

approved for promotion to the post of Chief O.S.

o It
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(V) That the applicant further begs to state
that the action of the Respondents in not implementing the

Annexure-3, i.e.. the approvadl list of promotees, is malafide,

unconstitutional, discriminatory, without jurisdiction.  The -

inaction of the Respondent conc'erned"’ro dispose of the
appedis/representations filed by the Appiiconf is in cheer
violafion of the principles of natural !iusﬁce and the

|

procedure established by law. As the cfofesoid dpprovcl list

of promotees dated 4.5.2005 (Annexure-3} is valid and

prepared without any defect, the authority is duty bound to
implement the same allowing the Applidant to join in the

promotional post of Chief O.S. for the ends of justice.

(Vl) That the Applicant begs to pray that the
Respondents may be dire_cfed to implemém the approval list
of promotees dated 4.5.2005 (Annexure-3] on the grounds

S’roted hereinabove.
(5)RELIEF SOUGHT FOR AND THE GROUNDS @

(a) For that the approved list of promofees

doted 4.5.2005 {Annexure-3) is @ volid,‘document without any

Noka Po°
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defect being Vpreporéd by the authorities after due
compliance of the procedures laid down by the
norms/rules/guidelines. and as such, the approved list of

promottees dated 4.5.2005 (Annexure-3} is liable to be

implemented for the ends of justice by directing the -

Respondents to promote the Application to the post of Chief

Os.

(b)For that if the approved list of promottees
dated 4.5.2005 (Annexure-3] is not implemented then there
will be a cause of iniusﬁc_:e to the Applicant and would
occasion miscariage of justice and there will be an

ireparable loss and injury on the part of the applicant due to

no fault of her. and as such, it is. a fit case where your

Lordship may be pleased to pass an orden directing the

Respondents authority to dllow the applicant to join.in the

promotional post of Chief O.S.

(CJFor that the Respondent authority should
have considered the appedl/representations of the
applicant dated 19.7.2005 and 1771 1.2005 (Annexures-4 & 3).

But the aforesaid appedl/representations have not been

Neda P



fN—c‘ﬁA Das

disposed of and are lying pending without any actfion, which
is in violation of the principle of natural justice and the
procedure established by law @ . R

o F e g R
RENTO 1T N RS I e e Wl

... and in violation of the provisions of Articles 14 and 21 of

the Constitution of India, and as such, your Lordship may be

pleased to pass an order directing the Resfponden’r authority -

to implement the approved list of pr’omoﬁées dated 4.5.2005

(Annexure-3] .

(6) GROUND OF EXHAUSTION OF REMEDY, IF ANY :

The  applicant  had oireqdy filed
appeal/representafions dated 19.7.2005 and 17.11.2005
(Annexures-4 dhd 5] before the ou’rhorify concerned
claiming promotion on the basis of the approved list of
promottees dated 4.5.2005 (Annexure-3} brought out by the
competent authority and thus the applicant had exhausted
all the remedies by filing appedl/{representations before the

Respondent-authority concerned.

S
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(7) MATTER NOT PREVIOUSLY FILED OR PENDING IN ANY OTHER

COURTS:

The applicant declares that she has not filed any
Asui’r nor any writ petition before any Court nor any such suit

nor writ petition is pending anywhere.
(8) INTERIM ORDER PRAYED FOR:

Pending final disposal of the Original Application,
this Hon'ble Tribunal may be plecsed to direct the
Respondents to  consider and dispose  of the
appeal/representations dafed 19.7.2005 and 17.11.2005 filed
by‘ the applicants to implement the approved | list of
promottees dated 4.5.2005 (Annexure-3] dllowing the

applicant to joinin the promofional post of Chief O.S.
(9) RELIEF SOUGHT FOR:

It is. therefore. prayed that your

Lordships may be pleased to admit this application, call for
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the records of the case, issue notice to 'rhe Respondents to
show cause as to why a direction should not be issued to
them directing them to dispose of the oppécl/representc:ﬁon
dated 19.7.2005 and 17.11.2005 (Annexﬁres-4 ohd 5} and
further be pleased to direct the Responden’rs to allow the
applicant to join in the promotional posf of Chief OS. in
implementation of the approved list éf promottees dated

4.5.2005 [Annexure-3) for the en.ds of justice. |
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(10) PARTICULARS OF THE I.P.O.

.LP.O.No.— z¢G 319 1sy

Date - B 206

Payable at - Guwd -8 .

(11) LIST OF DOCUMENTS :

As stated in the Index.

‘NAD?_A D
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VERIFICATION

I, Smii. Nita Das, wife of Shri Dimbeswar Das,
aged about 54 years, presently working as O. §.1 under § & |
A.O.. N.F. Railways, Mdligaon, Guwahati-11 in the district of
Kamrup, Assam , by profession as stated herein above, do
hereby verify that the statements made in this application
are true to my personal knowledge, information and belief .

| sign this verification on this the 15 th day of

February, 2006 at Guwahati.

Notle a8
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6 UR1:.OS1 |- S EADIMLG-] - 6500 105004-2 70 1 /58 23/08/85= —
7 2 UR-{- OSA | SRAOMLG- 8500-10506=120;12/50- “19/05176- ~
8 Smt‘!(usum Dem Saikia+ - UR T OSJ | S&AOMLG. 8500-1C560! | 01/03/558 08/08/83 01/11/03 =
O ISmi: Amulya Kumar - UR | OS/1 '] S&ADMLG 8500-1C500 | 01/,07/37 28104785 01/11/03 -
_-10:1Smt: Priti Dutta.. . UR | OS! | SEAOMLG | 6500-1C500 | 18:05/50 | 25708/75" 01753703
i1 ISektharDutta:: -~ - ['UR | OSA |, APDJ : | 650596500 ] C111/52 | 05/10/75 | 27700704 15
12 [PR: Sonovalis+*:~ . | S§T-{ OSIF| . TSK 1° £509-10500 | 01,03/50 | 25/04/58 | 27/39/04. |
13 ISAnewasPrasad: -~ | SC | OST 'SEAOMLG | 6560-10500 1 010153 16/02/78 | 27/09/04
14 it Parul Das SC- osn-.-gfs&Aofml_G 650610500 ;41,091@4 ; 13 z:,4/<>4l 7710@'04 1=Cai
| LA . i - k
i I ' : P ) iy
: : {N.N. Thakur) -
! L _ SPOMG, . % :
; - for Gensral [a'ianégér'@ h
o, -,a;:-,,«.c\Q} : aiigaon, Dated [9 ,'34,”005 - ;



ANNEXURE- 2,
NORTHEAST FRONTIER RAILWAY.
§6.E/254/32 (Q). OFFICE OF THE

, ﬁE%N’MANAGER(P )

GUWAHATI-11.
Dated 5,.1.,2005.
m Pa—
SEAO /Maligaon,

Sub :- Selection for filling up of 2(two)poste
of Chief 0S in scale Rs.7450-115000/- in
. statistical,

It hes been dgcided to held a selection for filling
up of 2(ty))‘pqsté of Chief 0S in scale Rs.?454-_-11506(i
(UR=1 &SC=-1)in statistical B;fanch. The selec_:tion will Dbe
conducted in the shape of Written test only. The date.of

the selection as Scheduled to be held are as under,

1.~ Written Test s 18.2,2005.
2, Absentee Tegst : 25.2.2005.
3. Venue $ FA & CAO Conference Hall,

As such the following 0S/1 in scale B8 ,6500~ 10500/~
in order of seniority may be advised to keep them selves
in readiness and directed to appear in the above written
test on 18.2.05

, R=-Candidate
1« Sri Sarant Sarma (UR) 08/1 . 8 & a/Maligaon.
n 2. Smti.Debjani Das (UR) 0S/1 ~do~
S&v A Je Sri Pulkn Ch.Das(UR) 0S/1 ~do-
yo‘» : : (So-Caendidate), i
o 1. Smti. Nita Das (SC) 08/1 ~do=
2, Sri Srinewas Prasad(SC)0S/1 ~do=
3. Mise Perul Das  (SC) 0S/1 -do-
*° If any staeff is on leave/sickilist on outside
‘0fficial duty may be informed accordingly, o
ImEQ o Sd/. N.NO Mkur w.01.05
T.C.0. General, : : Senior Personnel Officer (NG)

inform the office concerned. . . for General Manager (P) MLG,
21.1.02 ,
T. c.o.
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- ‘ S ' RV ATE:S mm “ﬂ]“‘f”i ‘WrT) "M %’Tﬂ‘ﬁ'ﬂ o -___ _*q:'ﬁ*fﬁ ,
NORTHEAST mos\‘rx m A BA TLWAY] 3 (S0 istic) ‘
C ; 1 SEEET 1‘6.,1W|vd13113¥
MLMOXRJ\NDUM R :. N l:'. u/ S (“IMVUH
' ‘ DSy 7!5- n.qwr--uuz ..-...\.{dﬁﬁ vescrvetsere taes
In tho'Selection ( ‘}tton qg?) held on 18-2-63
for tha post of ChiGr 08 In'scalo Isy 7450-1150¢/ ~
of Statlstical Prangh, the followlng candigaten on
being found qualifled ha ave provisionally keen :
wio.ampangl lad) for promotion;to fha post af Chief O3S
i1in Scale m..74q@-115@®/~ S !
SoNeo, J Nama & D@qignation-ﬂélaco‘éf neﬁarks,
: . ‘ ~ &hrkingo :
) 1.&nt,Nita Das (5C)QS/1 | 's&Ao/uLG.‘ Qualiflied against
o i o o "OR' post

'42°M1ss'pam1 Das (sc,_‘os/L S&AO/MLG,

i

N
i

The Panel ha@ &een‘éppnoved by-ihe ccmpeten% @uthoww{d

P

| ?ﬁ,? (N N. Thakur )
STy Personnel Officer (NG)

?P ;/ o gllg_for Genera} Manager (P) Malxgqaan,

Maligain, ¢t4 9 ~35~2003

. argo/statls.CQll/B?B LMG AUDU
E K,IR,-{J‘SK

o //Zn/‘”““
. [ S L5 / .
-G@noral Nanagor (PIMaligaon,
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To, Dt 19.07.05

The General Manager(P), ' _ , A g
Y, . :. 1] \ai!“‘ﬂvla" \ - . )

( Through Proper Channel )

(X3 L Bl ot PN

Sub : Prayer for posting of Chief OS against existing vacanciss at
 Statisticai Branch, Maiigaon office.
Ref : Memorandum No. E/254/32/Q-4 dt. 04.05.2005

With reference to the above | the undersigned, most respectfully state the
{oa

‘fo“nulinn far vun
i P, £

VA infnrmation ond nerogea n

ng for your information and necessary order p

That Sir, written test was held on 18.02.05 for the empanelled of candidates
for the post of Chief OS and in this test, my name Smt Nita Dag(SC), 081 S &

AOMLG qualified against “UR" post were empaneiled by the competent authority on
02.05.05. ' ' ‘

That Sir, it appears that one post of Chief O8 has been lying vacar;t n the. S&

B e . 8, 5 4 H
AC/MLGHO's office since November/2004 and till now ne arrangement has been

initiated to man the vacant post.

In view of the facts and circumstances stated therein before, | pray -

) To absorb undersigned in the post of Chief OS against the existing vacancy

ving at 8 & AC's office, Maligacn at the earliest.

For this act of greainess and kindness | shall remain ever grateful to vou.

Yours faithfully,

Smt.Nita Das, O8-1

Copvto:

1} Zonal Sécretam All india SC & ST Emplovees’ Association - for information and

n : .
neediul please.

PP - 3 k.ot

1 Generai Secretary, N.F.Railway, Mazdoor
and personal intervention in this regard.

) General Secretary, N F Railway Mazdoor Union, Maligaon{Waomen Branch).

. Nl 8.

. , _ :
}v A 1) Smit. Nita Das, OS/}

‘««%ﬂ

H N o

jnion, Maligaon - for his infdrmation

No

h



~(&-

_ )Jf o
To c | Dt.: 4%-.11. Q06 %
The FA& CAO
N.F.Railway,
Maligaon.
(Through proper channel)
Sir,

Sub : Prayer for posting of Chief OS against existihg
vacancies at Statistical Branch, Maligacn office.
Ref : Memorandum No. E/254/32/Q-4 dt. 04.05.2005.

With reference to the above | the undersigned, most respectfully state the
following for your information and necessary crder please.

That Sir, written test was held on 18.02.05 for the empanelled of
candidates for the post of Chief OS and in this test, my name Smt. Nita Das(SC),
0S-i, & & AO/MLG quailified against “UR” post were empanelied by the
competent authority on 02.05.05.

That Sit, it appears that one post of Chief OS has been lying vacant in the
S & AO/MLG/HQ's office since November/2004 and till now no arrangement has
been initiated o man the vacant post.

In view of the facts and circumstances stated therein before, | pray -

)] To absorb undersigned in the post of Chief OS against the existing
vacancy lying at S & AO’s office, Maligaon at the earliest.

For this act of greatness and kindness | shall remain ever grateful to you.

_ Yours faithfully,
‘v&;" - N e o@"é :
,9 o , (NITA DAS)

\A& Wfb;',{ 08-|
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DISTRICT:

IN THE GAUHATI HIGH (IC)lJFRTF ‘
[ RAGLELICUSAURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM

-~
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AND ARUNACHAL PRADESH ]

VERSUS -
T gMNFQw 'w—jb/“”

Know all men by these presents that the above named ... '?z*@.’é" S o W
do hereby nominate, constitute and appoint Sri/Smti .. . e .
' ORVA v, Advocate ‘and such of the underment|oned Advocates as shall

..........

;g

WA WA I AR Ml B Al

PETITIONER

" RESPONDENT
OPPOSITE-PARTY

...... Aed Mada A Hai

accept thxs .\-/akglatnama to be my/our true and lawful Advocates to appear and act for me/us in:the matter noted above
and in connection therewith and for that purpose to do alt acts whatsoever in that connection| including depositing or

A AAAAA AR A A, A S

£ 7 SR
MfmrJvﬂ-((v'v‘y—uvvv'/"wwv'«J

N, M. LAHIRI (Sr. Adv.)
B. M. GOSWAMI (Sr. Adv.)

J.P. BHATTACHARUEE (Sr. Adv.)
D.C. SHARMA

B. K. GOSWAMI (Sr. Adv.)

A. M. MAZUMDAR (Sr. Adv.)

P. K. BARUA (Sr. Adv.)

S. N. BHUYAN(ST. Adv.)

J. K.BARUAH(ST. Adv.)

ANIL SARMA(ST. Adv.)

B.K. DAS(ST. Adv.)

M. A. LASKAR(ST. Adv.)
DR'S.N. CHETIA , ‘
A.S. BHATTACHARJEE (Sr. Adv.)
A.RBANERJEE (Sr. Adv.) -

D.K. HAZARIKA (Sr. Adv))

N.N. SAIKIA(Sr. Adv.)

JM. CHOUDHURY(Sr. Adv.)

P.K. GOSWAMI (Sr. Adv.)

P.G. BARUAH (Sr. Adv.)

' C.R. DE (Sr. Adv)
© D. K. BHATTACHARYYA (Sr. Adv)

D.K. TALUKDAR (Sr. Adv.)

- R.P. AGARWALA (Sr. Adv.)

D.P. CHALIHA (Sr. Adv.)

MRS. K. DEKA -

BISHNU PRASHAD

S.S. RAHMAN

GOLAP SARMA

S.R. BHATTACHARJEE (Sr. Adv)
P.C. DEKA (Sr. Adv.)

~ BHARGAV CHOUDHARY

PK.DAS -
AK.CHAUDHUR!

B. R DEY (Sr. Adv.)

AK. PHOOKAN (Sr. Adv.)

K.R. PATHAK (Sr. Adv.)

D.C. MAHANTA (Sr. Adv.)

BHUBANESWAR KALITA (I)(Sr. Adv.) T.C. KHATRI (Sr. Adv.)

B. R. DAS (Sr. Adv.)
S.P.DEKA

DR.GUHA

S.A. LASKAR
SAUKAT ALI (Sr. Adv.)

'B. K. ACHARYYA

MS. USHA BARUAH
N.C. DAS (Sr. Adv.)

T.S. DEKA (St. Adv)
K. P. SARMA (Sr. Adv.)

B. P. BORAH (Sr. Adv)
H. K. SARMA

PRABIN BARTHAKUR (Sr. Adv.) -

M.C. BARTHAKUR

P.C.GAYAN

C.K. SHARMA BARUA (Sr. Adv.)
ANUPKR. DAS -

DR Y.K. PHUKAN (Sr. Adv.)
DIBAKAR GOSWAMI

BIJON CH. DAS (Sr. Adv.)

R.L. YADAV

. PRAFULLA ROY

A.C.BURAGOHAIN
B.L.SINGHA

PK. MUSAHARY

M.Z. AHMED (Sr. Adv.)
R.P. KAKOTI '
S1.RASUL
GURMOORTHY GOPAL '
B.K. GHOSE (Sr. Adv.)
S. K. BARKATAKI

- DRN. K SINGHA

MS. BINOYA DUTTA

BHABATOSH BANERJEE

R.K. JAIN

G.K. BHATTACHARYYA (Sr. Adv.)

PRANABANANDA PATHAK (Sr. Adv)

DR H. N. DAS (Sr. Adv.)

T

B. C. MALAKAR

SAMSUL HUDA:

- AK. BHATTACHARYYA (Sr. Adv.) // BHADRESWAR TANTI
*. A. B. CHOUDHURY (Sr. Adv.)

N.N. SARMA
JANARDAN DAS

CHAITANYA BARUAH (Sr. Adv.)

A.C. SARMA
N.Z. AHMED

N.C.PHUKAN

MUNIN (GAUTOM) SARMA
FAIZNURALI

D.K. KAKATI

G.N. SAHEWALLA (Sr. Adv.)
G. K. JOSHI (Sr. Adv.) '
AA.MR . :
MS. REKHA CHAKRAVORTTY
MRS. JHARANA BORAH

S. N. SARMA (Sr. Adv.)

MD. ABDUL MANNAN

DILIP KR. DAS (Sr. Adv.)
PRADIP KHATANIAR

_N. CHAKRAVORTY (Sr. Adv.)

MRS K. YADAY -

DR B. P. TODI (Sr. Adv.)
MRS. K. BHATTACHARYYA
A. K. BARPUJARI

S.S. SHARMA (Sr. Adv.) -
S.P.ROY

ut papers, deeds of composition etc. for me/us and on my/our behalf and I/We agree
"-one by the said Advocates as| mine/ours for allintents and purposes. In case of non-
I no Advocate will be bound to appear and act on my/our behalf. .

?lereunto set my/our hand on this .| "'bt ........ Day of F«JZ/,?/"& .

K.K. BHATRA

R.P. SHARMA (Sr. Adv.)
S.C.BISWAS

P.C. RAYMEDH!

UTPAL DAS (1)

DR S. S. HARLALKA
D.R.GOGOI

KHAIRUL BASAR |

A.S. CHOUDHURY (Sr. Adv.)
DINDAYAL AGARWALA
KAMAL AGARWAL

- MD. SAMNURALI

JOYDEV CH. DAS
V. K. BHATRA

A.C. BORBORA (St. Adv.) .
P.K. KALITA
SAILENMEDHI

MRS. M.B. DUTTA CHOUDHURY
P.C. GOSWAMI
APURBA SARMA (1)

. K.H. (SALIM) CHOUDHURY (Sr. Adv.)
"~ A K. PURKAYASTHA

ASHIS DAS GUPTA
L.P. SHARMA
VIJAY HANSARIA
B. N. SARMA

J.L. SARKAR
R.C. SANCHAT!
J.P.BORA

- SISHIRDUTTA

CRBORAH .. "~
PK. GOSWAMI (I)
N.S.DEKA ‘

M. SAHEWALLA

H.A. SARKAR

MRS. RUMA BORDOLOI
B.K. JAIN '



)
NILOY [DUTTA (Sr. Adv) -
CHINMDY CHOWDHURY
KAMAL NAYAK '
. SKN. MOHAMMAD
D.C. OHAKRAVARTY
. GIRISHMISHRA
JOGINDER SINGH (Sr. Adv)
ABU SHARIF
B.B. NARZARI (5. Adv) ,
MD. ABDUL WAHED (Sr. Adv.)
NASIMUDDINAHMED
MANORANJAN DAS
DR GOBIND LAL
B.C. PATHAK
FH.LASKAR
MRS. 'Y‘ HAZARIKA (Sr. Adv.)
SAURAV KATAKI
MD. ABDUL HAI
GAUTAMUZIR
H.RA. IbHOUDHURY (sr. Adv)
MRS. MANJULA DAS
BHABENDRAN. SARMA
BENU DHAR DAS
5. L TULSHYAN
N.N. KARMAKAR
MRS. R’IEETA BORBORA
HRISHIKESH ROY (Sr. Adv)
PRADIP DAS
MD. M. H. RAJBARBHUIYAN
MRS. J|B.KHARBHISH -
D.N. CHOUDHURY
Ss. GOSWAMI -
K. K. MAHANTA (Sr. Adv.)
JAGDISH SHARMA
'P.S.DEKA
MONINDRASINGH * .
NR PHOOKAN
K.P. PATHAK (St. Adv)
ARUP KR. GOSWAMI (sr. Adv)
$.5.DEY
DIGAN’II'A DAS
MRS. B; ACHARYA
 DILP CHOUDHURY
 LAKSHESWAR TALUKDAR
S.P. MAHANTA :
SK. CH| MOHAMMAD
HASIBL[lR RAHMAN
MS. AJANTA DHAR
B. BOGHOWBA SARMA
AK. MAHESWARI
PN. SINGH
 NILAMONI GOSWAMI
. MS. BHARATI DEVI
DRZ. N! SHARMA
KK.DEY .
GK. DUTTA
8. MRINAL CHOUDHURY
KUMUdl BARUAH
APURBAKR. SHARMA
 NAZRUL ISLAM
RAJIB BORUAH
SRIKANTA HAZARIKA
KN C+OUDHURY (Sr. Adv)

- AK. THAKUR
A.C. MAHANTA -
MS. BHUMIKA CHOUDHURY
‘DRA. Kle THAKURIA
DK MISRA (St Adv)
" DR A.K. SARAF (Sr. Adv)
. DR R.C!. BARPATRAGOHAIN
MD. ALISEIKH-
B.K. TALUKDAR
NISHITENDU CHOUDHURY
G.P.BHOWMIK - '
" MD. ABDULHAKIM ()
UPENDRANATH DAS
P. K. GOSWAMI(Il) -

SANJOY MITRA

MS. KALYANi DEVI
PARAMANANDA TALUKDAR
MANABENDRANATH =
MS. MONIDEEPA SARMA
D.K.KOTOKY .  *

T. BIDYUT BIKASH

S.B. SARMA

 SK.SAHA

YADAB DOLOI
R.C.DAS

PK.TIWARI

D.C.LAHIRI

-PRANAB BORAH

. DR(MS.) S. RAHMAN

* MRS. S.D. BHATTACHARYYA
MANOJIT BHUYAN
RAMESH BARPUJARI

" MRS. NIRUPAMA SAIKIA
JENATMOLLAH
PUSPAKT.BORA
M.L.SHARMA

~ MS.TRIBENI GOSWAM! -

R.K. MALAKAR

" BISWAJYOTI TALUKDAR

ANILCH.DUTTA =~ - - -
SINGHNAD CHOUDHURY 3 -+,
DILIP MOZUMDER

 A.M. BUZARBARUAH (1)

ARUP KR, SHARMA (1)

MD. JASIMUDDIN AHMED

DR P.N. HAZARIKA
ZIAULKAMAR . - - . = *
_ MRS. M. PHUKAN

~R.K.SAIKIA

SUBRATA NATH

'DHANESH DAS

" H.N.GOSWAMI

H.P. BARMAN

" MS. JYOTI TALUKDAR

SACHINKR. SHARMA
LR DUTTA
JN.CHAKRAVARTY

- Qz.s. KUTUBUDDIN

S.K KEJRIWAL -
'MS. PRATIMA DAS
JAGANNATH BARUAH

" MD.M.AHMED

MS. B. K. DEVI GOSWAMI
B.C. SARMA.
‘MS. J.D. ACHARYYA
V.M. THOMAS

_ KK. PHUKAN
B.DEVA GOSWAMI -

" AMAL CHANDRA DAS

" MS. GITI KAKATI DAS

" MS.BAHARUN SAIKIA

MRINAL KR. CHOUDHURY (Sr Adv)

" MS.AHMEDA BEGUM

D.C. KATHHAZARIKA
MD. MOTIUR RAHMAN

" MS.DIPTIDAS
MK JAIN-
. MRS. ABHA BHAITACH]\RYYA ‘

MS. BASANA RAJKHOWA
. §.C.DUTTAROY
S.L.JAIN .

' B.K. BHATTACHARJEE

MS. ANUPAMADEVI
MS. M. BUZARBARUAH
MS. MRIDULA DEVI
BHASKARJ. DUTTA
MANIK CHANDA

~ KK.MOUR

' B.B.GOGOI
ABDURROSHID -+ =~ -~

" MR PATHAK-

P.K. SHARMA

', PK. BARMAN

2

RAJEN CHOUDHURY
MD. NAZIMUDDIN AHMED

. “MD. HABIBUR RAHMAN

JAYANTA CHUTIA

~* AK. ROY
“RKPAUL

ASWINI THAKUR
JOGESWAR SAIKIA
AK. SARKAR
P.B.MAZUMDAR
LM.KSHETRY

M.K. SAIKIA
AJ.DAS
BISHNU BURAGOHAIN
AF.G.OSMANI

- SANJIB SAIKIA

MS. PORI BARMAN -

MD. A. SABUR CHOUDHURY
R.N. KALITA

MS. MANOSHI HAZARIKA
‘MS. A. BHAGAWATI

- RANJAN BARUAH

JNAN CH. NATH

KR.DEEPAK DAS
MONMOHAN TALUKDAR
UPAMANYU HAZARIKA

. AMLANDUTTA

BILLAL HUSSAIN

T.J. MAHANTA
M.D. CHOUDHURY
MS. S. DEKA BARUAH

" . MR.DIGANTA DUTTA
"MS.NILIMADEVI

SATYEN SHARMA
RAM CH. SAIKIA
UJJALBHUYAN
DIBAKAR SHARMA (1)

'MS.A.G. BARUAH

MS. MANJULI DEV

- AMARENDRA CHOUDHURY
_"DRP.K. BHUYAN

MS. G. D. MAZUMDAR

" -, JYOTIRMOY ROY

ASHIS BHATTACHARJEE
MS. PRANATI SHARMAH
KHARGESWAR DAS

" H.K.BAISHYA

BISWA NATH SHARMA
CHANDAN DAS '

S.K.LAHKAR

RASAMAY DUTTA
MS. S. BAYAN ROY
S.N. DEV NATH
D.C:DUTTA -

'MS. SNIGDHA BARUAH

MRS. PM. DUTTA
PADMA KT. BORAH
H.S. THANGKHIEW
P.J. SAIKIA.

- RAJ KR. AGARWALA

KAMALESH K. GUPTA

~ * B.C.CHOUDHURY.

JAIRAMGIRI : *
SANTANU BHARALI
PK.ROY. ...

MS. GOURISINHA -
PC.DEY .

-K.K. NAND!

RN. PURKAYASTHA
SK.SINGH
D.K. GOSWAMI
RK.JOSHI . -
D.C.CHETIA

‘MD. ABDUL HANNAN

MD. IQBAL HUSSAIN -
DEBJIT KR. DAS
MS. A.D. THAKURIA

MS.ANUBHA DAS

14

MS. NEELI BCRDOLO!,
D.K.KOTHARI

" KALYAR BRATFACHARJEay

LS

DAYAL CH. BARMAN'
MS R.L.GOGO!

MD K.A. MAZUMDAR
u C. BHATTACHARYYA
TAYUM SON

MS. R. DAS MOZUMDAR
MS. SYEDA | A. BEGUM
A:S.NIJAMUDDIN
RANJAN MAZUMDAR
RAMEN DAS (l)

N.N. OZAH

" S:K. PAUL

MUKPERTIN
DRA.C.PHUKAN
M.C. DEKA
PALLAV KATAKI
SIC.KEYAL .

MS. S. B.BHUYAN

* SKH.MUKTAR

APARESH CHAKRAVARTY

MS. J. PHUKAN GOGOI
GAUTAM BAISHYA
SIDHARTHA BHATTACHARYYA
M.P. SHARMA

RII\NJIT DAS .

RAMESH GOE_NKA -
PHANIDHAR GOGO!

~ MS. P.B. HATIKAKOT!

MS. SUNITY SONOWAL |
MS. BABITA GOYAL
BIMAL CHETRI

PREM SHARMAH.
BISWAJEET GOSWAMI
MRS. EVA KAKOTI
TC.CHUTIA

" V.K.CHOPRA

S.K.SINGH

c TJAMIR
'MALKIT SINGH

HK. SHARMA
SUDAMA CHAUHAN
UIK. BORTHAKUR

MS. GEETADEKA

MS. N. DUTTA SHARMA
MS S. ADWANI

P.J). PHUKAN

MS. R. PATHAK BORAH
MD. M. H. CHOUDHURY
RABHUSSAIN
PALLABH BHOWMICK -
S:M. SARKAR

S. K GOSWAMI
HARMOHAN TALUKDAR
RM. CHOUDHURY
MASLIMGHANI .-
JC.BEZ -

" BUAN CHAKRABORTY

A B ROY (Sr. Adv).
AM. BUZARBARUAH (I1)

* UTPAL RAJ SAIKIA
" L.NESSA CHOUDHURY -

DHIRAJKR. SAIKIA
JKMISRA
BIPULSARMAH
MS. S. DAS BARUAH
G.K. THAKURIA
H: K. NATH
RAFIQUL ISLAM
K.R. SURANA

. MS. L. CHENTALAPATI .

MS. D. DAS ROY
ANUPALDUTTA
PK.ROYCHOUDHURY
K:C.MAHANTA

~ B.C.TALUKDAR
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.7 RK: DAS (Sr. Adv):

PRABIR CHOUDHURY

KRiGEN GOGO!
JESWAR SARMA

T.G. BARUAH

D.G. BARUAH

MD. ABDUL HAKIM (Il)

A.C. KALITA

B.C. SAIKIA

TAFAZZUL HUSSAIN

TAUHIDUL ISLAM

R.D. LAL ,

B.C. CHAKRABARTY

MS. SUNITA KERJIWAL

SUKUMAR CHOUDHURY

G.C. PHUKAN

N.H. MAZARBHUYAN

BIMAN BARUAH (Sr. Adv.)

TONNINGPERTIN

BASARUDDIN AHMED

MS. DEEPA BORAH

MD. ABDUL MALEQUE

J.C.GAUR

H.K. CHOUDHURY

BIPLAV CHAKRAVORTY -

PN.CHOUDHURY

ARUNESH DEB ROY

MS. N. BHATTACHARYYA .

PRABIN MAHANTA

H.K.MAHANTA

M.M. RAY

PK.DAS

MS. SOHELI SEAL

MR. AJANTA TALUKDAR

MRS. N. T.NATH -

- NIRMALENDU SINHA

MISS. Z. TSIBUKHRO
MS. ANITA DEVI-

MRS ANU BARUA !
MS. FATIMA AHMED
NILUTPAL BARUA

MS. B. DUTTA DAS
UTPALCH. DAS

ARUP KR. SARMA (if)
MS. S. BARPUJARI

S.S. SAMADUR RAHMAN
BISWAJIT PRASAD *

MS. M. PRADHAN
AKJAIN _
MS. JYOTIMALA KONWAR
MS. CHANDANA DEKA
D.R.BORA

.- HR.KHAN

SYED). RAHMAN
PARAMANANDA BORAH
JAYANTA TALUKDAR -
MS. BONTI SARMA
KULENDRA BHATTA

MS. A. DEKA LAHKAR

P.K. BARUAH ()
CHITTARANJAN GOSWAMI
N.K. BARUA

B.K. BAISHYA

IFTE KHAR AHMED
D.C.NATH

MS. NILUFAR RAFIQUE
ZAFAR IQBAL

MS. MEGHAMALA SHARMA
AJANTA SARMA
ADILAHMED

MS. NANDITA MORAL

MS. DEEPANJALEE DAS
O.P.BHATI o
DR (MRS) P. CHAKRABARTY
JAINUDDIN AHMED'

B. KARPUKAYASTHA
SIDHARTHA SARMA
A.K.DEY

(3)

S.K.MEDHI (1)
MD. SHAMSUL ISLAM
RATUL GOSWAMI
JOYRAM SAIKIA
BHUMIDHAR BARUAH
DEVAKR. SAIKIA
PRAN BORA
DEBAJYOTI TALUKDAR
MS. M.D.G. BARUAH
BHABANI PHUKAN
RAHMAN ALI
DHIRENDRAKR. DAS
R.K.BORAH
ALOK VERMA
HRISHIKESH SARMA
AR. SIKDAR ,
NITYANANDA BARUAH
N.K.NATH _ ‘

DR PAUL PETTA

MS. ARIFA K. CHOUDHURY
D.M. BORDOLOI

BHABA KANTA GOSWAMI
M.K. GARODIA

MRS. R. PHUKAN SAIKIA
J.N. SARMA

HAMIDUR RAHMAN (1)
KAMALESH SHARMA'
BISWADEV SINHA

H.K. DAS

B.D. KONWAR

TN. SRINIVASAN

DILIP BARUA-

N.J. DUTTA

J.K.BAISHYA -~
MATHEIM LINGG!
MS.APARNA DEV -
AVIJITROY
KRISHNENDU PAUL
HALADHAR KALITA
DIBAKAR GOSWAMI(Il) - -
MRS. N. DEVI SARMA
CRDAS

MS. ANJU TALUKDAR
S.P.DEY '

MRS. INDRANI SARMA (1)
MS. BHANU SENAPATI
DEBASIS SUR

MS. ANURUPA DEY

D.C. BORAH

R.K. PRADHAN

SANTANU BHATTACHARYYA
SATYAJEET SHARMA
DEBAKR. DAS

PRIYATOSH BHATTACHARJEE
PARITOSH PURKAYASTHA
MS. RINA BHATTACHARYYA
DEBAJIT BHATTACHARJEE
PRADIP DUTTA ROY

M.K. MAJUMDAR

B.M. CHOUDHURY
SOUMITRA SAIKIA
SYEDMD. T. CHISTIE

DR (MRS.) M. PATHAK

MS. KALPANA BARUAH
B.W.PHIRA

S.R. RAVA

MS.PB. BHATTACHARJEE
S.C. BHARALI '
MANOJ AGARWAL -
HARENDAS

MS. AJANTANEOG
ARNAB BISWAS

SAHIDA BEGUM
MONMOHAN GOSWAMI
PC.CHOUDHURY.

M.N. NATH _

‘MS. UMA CHAKRAVORTY
MS. JUTHIKA CHAKRABORTY '

MS. S. SENAPATI o
MANAS SARANIA

MRS. PRANITA CHOUDHURY
DEVASHIS THAKUR

MS. Z. ARA BEGUM

K.C. SARMA

SUMAN CHAKRABARTY
ABRAR AHMED

'MS. SANGHAMITRA DOWERA
PRASANTA KHATANIAR
ANUPJYOTISARMA -
S.C. CHAKRABORTY

PM. DASTIDAR

" HAMIDUR RAHMAN (I1)

MS. DEEPAWALI SHAH
D.K.CHOMAL

MS. ASHA JAIN

MD. A.H. LASKAR
AJIT DAS

. MS.REETUJADUTTA

S.K. TEWARI

TAPAN KR. DAS (1)
SHAH S. A. RAHMAN
PARAGK.DUTTA -
P.C.BARPUJARI

B.N. HAZARIKA

RR. KALITA

M.K. SHARMAH

B.C. KALITA ~
DR B.U. AHMED

M.U. MAHMUD

B.N. SARMA BORDOLO!

" SALAHUDDINAHMED

MRS. J. SAIKIA BHUYAN
NARAYAN CHAKRABORTY
SASHANKA DASGUPTA
RIPUNBORA

JAYNAL ABDIN (1)

T.P. MAZUMDAR
ANUPAM SARMA
KAMESWAR LASKAR
U.K. THAKURIA
J.M.DAS .
MS. G. DAS LAHKAR
CHANDRA BORUAH
S.P. SHARMA
BHUBANESWAR KALITA (Il) ~
N.K. GOLDSMITH '
SURAJIT DUTTA

AK.MEHTA

ANJAN J. SAIKIA

1]

" AK.BARUAH (Il)

BALDEV SINGH

Y.S. MANNAN

RAJ SEKHAR
PULINBISWAS -,
MONOJ BHAGABATI
SONESWAR DAS

MRINAL SARMA

MD. A. ALAM KHAN

MRS. J. CHAKRABORTY
MS. §.8. CHOUDHURY

U.S. AGARWALLA

P.K. SENSOWA

0.K. MAHESREE (Sr. Adv.)
"N.N. BHUYAN CHOUDHURY
SARBESWAR DAS '
MRS. AMI B. SARMA
AFTAB ALAM

J.K. ADHYAPOK

" COL(RTD.) M. GOSWAMI

BXK.SINGH

MD. AYUBALI

ADHIR S. CHOUDHURY

S.R.SAIKIA

BAHADUR RAMCHIARY

TAPAN DAS (If)

MRS. PUSPAGOGO! -
57

- REKIBUDDINAHMED

MS. APARAJITA SHARMA

‘AJOY KR. DAS
BIMAL KR. JAIN

MRINAL KALITA
MS. CHANDRAMA SARMA
K.D.CHETRI

. §.J.BARTHAKUR

MS. ANJANA DAS
K. KATH HAZARIKA
PARITOSH BANIK
ARUNABH CHOUDHURY
BHASKAR DUTTA

* TAYAM SIRAM
DULAL TALUKDAR
CR.BISWAS
. BHASKAR KR. SHARMAH
" AK. SAIKIA
DINESHAGARWAL -
MS. PANCHALI BHATTACHARYA-
MS. MAMONI CHOUDHURY
MS. TRIPTIDHARA DAS
SURAJIT CHAKRABARTY
MS. U. BHATTACHARYYA
MS. MOMIKSHYA ARUNA (OZAH)
_RAJESHAGARWALL
ABDUL MALIK

, MS.D.S.NEOG

| MS.N.N.AHMED
MS. S.T. SARMA
H.B. GOSWAMI

" KHIZIRULMONIR

{ MRS.K. K. CHOUDHURY

| MS.MAMON DEKA

* MS. DEBJANI SEAL

| MS. PRIYANKA BARUA

i ABHUJIT BHATTACHARYYA (1)
MS. ECHO SHARMA

KALYAN PATHAK

MANISH GOSWAMI

MRINMOY KHATANIAR

DIPANKAR BORA

. SUMAN SHYAM

BEDADYUTI CHOWDHURY
MS. BORNALI BHUYAN
MS. BANTIDUTTA

' MS.MOUSHUMI DEKA

MS. CHANDANA NANDI
SUNILAGARWAL

HARI KANTA DEKA (Sr. Adv.)
MS REHANA BEGUM (1)

O.P. SAHARIA

S.C. ACHARYA.

. S.S.DUTTA

AKHTAR PARVEZ

MS. N.S. THAKURIA
8.S.MOZINDER BAROOAH
DIPUMANI THAKURIA
JAINUL ABEDIN (II)
JAWRAMAIO
JOGENHANDIQUE

.A. TALUKDAR -

* BIKRAM CHOUDHURY

NABAJIT BHARALI __ .
MRS. H. M. PHUKAN ' ..\
AR.MEDHI

MD. BABULUR RAHMAN
PK. PODDAR

MD. ILIASH ALI

RAMKRISHNA BHATTACHARJEE -

MKMISRA = °
R.J. BARUA
B.K.DUTTA

* MRS.S.DAS BHUYAN

MRS. M. RAJKUMARI
ACHYUT OZAH

BIKAS HAZARIKA

MS. MONI NATH

o
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RAHMAT ALI
DEVAJIT SAIKIA

" MATINB. U. AHMED

. HAZARIKA
" SONJOY SARMA

MD; A. J. ATIA
ASILIIFAHMED

MATIUR RAHMAN -
AK. BASFOR
SHOUMEN SENGUPTA
D.K. JAIN :
- MS| MALLIKA DUTTA
AJUNGLAAIER

H. B. SARMA
PRAJNANC. DEKA
ARINDAM BARTHAKUR
M. J. DAS o
PK/|TALUKDAR L
MS.JMOHSYNA SYREEN
MS.K. M. PHUKAN
MS.|J. RANI BORA
MANASH BARUAH
K.K{BHATTA

MRS. RANI DUTTA
* ASLAM KHAN

PRANAB CHAKRABORTY
MS.|PURABI KALITA
JAYANTA DEKA”
NAVAROON NATH

MS. NIRMALI TALUKDAR
N.A|LASKAR
NAJROLHAQUE |
. MITHUN TALUKDAR

. KANlHAIYALAL'GUPTA

MRS. M. GOHAIN

‘ '-MRsl. GITAMEDH!

B.S.[BASUMATARY

N.P|DAS

DHRUBA KR. SAIKIA (Sr. Adv.)
INDR}ANEELCHOWDHURY
MRS, R. S. CHOWDHURY
SUBRAT BHUYAN ()

' MRS, JYAISNA SIKDAR
MRS, M. SARMA BARUAH
J.P. | AS
HIRALAL MAURYA
KAMALAKSHYA DAS
MS. |!=sm\ GOHAIN
MS. DIPASHREE SINHA
MS: NIRUPAMA BARUAH
MS. A’APIA CHAKRABORTY
HAREKRISHNA DEKA

~ SAJIDRAHMAN

MS. APARNAAJITSARIA

G.B. bAs

DEBAJEET THAOSEN

SK rlnsm-n () )

BEGUMR. A. SULTANA

 ALOKDEB
MS. B. CHAKRABARTTY
MS. INDRANI CHETIA

'MS. ANUPAMA DEVI

: SIDDL!ARTHA BARUAH

S.R. RAJBONGSHI.

K.K. BHATTACHARYYA
MS. MANJULIKA BAROOAH

MS. MANSUSHA JHA

MD. KHORSHED ALI

© ZAHANGIR HUSSAIN
S.N. DEVPUZARI

DIGANTAKR. MISRA
MD. AFTAB HUSSIAN
MRS.|N. S. AHMED ISLAM_

- MS.G.R. MAHILARY

M.K.MODI -
LA, HAZARIKA

SHAJAHAN ALI-

DHIMAN TALUKDAR -

U.P. BARUAH '

MS. ARUNIMA SENAPAT]
MS. SUJATA CHANGKAKOTI
A.L. MANDAL '
UTPAL DAS (Hil)

S. K. KHAITAN

MRS. V.L. SINGH_

ARNAB JAN DEKA

S.K. SINGH

. NIRAN BARAH

MRS.A.A. BEGUM
SONESWAR SAIKIA
J.P.CHAUHAN

" DEBAJITGOGO! = - .

GAUTAMSOREN- B
AFSARUDDIN CHOUDHURY
JOGENBORDOLO!

" SUNILKR. SINGHA
MRS. B. BHUYAN

ARUN NATH

MS. M. BORDOLOI.
SADHAN KALITA
CHINMOY BHATTACHARYYA'
ANUPAM CHAUDHURY
PRABAL KATAKI
SANJU GANGULY

R.K. BOTHRA

MS. NAVANITA MITRA
RAM NAKSHTRA

S.N. RAY

D.K. SARMAH

. MS. ANUPAMA DASS -
" MISS. R. DEKA

L.K.BORAH
R.K. ADHIKARY
S.K.SHARMA

. MISS. ANITA DAS

J. K. SARMA .
MRS. M. CHOWDHURY -
ZIAUL ALAM v
MS. N. HOMCHAUDHURY
S.K.SINHA '

"~ ROMEN BARUAH
"ARUPANANDA CHOWDHURY

NILADRI BHATTACHARYYA
MS. I. KRISHNATRAIYA
MS. PAHARI SAIKIA

.~ N.K. BARKAKATI

ASHIMKR. CHOUDHURY

 MS.’S. HAZARIKA

RUPJITDE

" RK.NATH

D.J.DUTTA"
R.K. SARMA
DINAMANI SARMAH

_ PARTHA CHOUDHURY

B.P. SINHA
ROFIQUDDINAHMED
AISWARYYA' SARMA

MS. A. BARUA

MD. NIZAMUDDIN SEIKH-
DIGANTAGOGOI. -
SANJIB ROY

MS. KALPANA GOGOI (SARMAH)
ANIRBAN DAS

MRS. INDRANI CHOWDHURY
ANAN KR BHUYAN
PALASH DAS

MS. BIPAAKKHI BORTHAKUR

. DIPAKKR.DEY.
" PARTHAP. BARUAH

AJITKR. DUTTA . <
MD. BAHARUL ISLAM (l) -
MD. TARIQUL ISLAM

"ABU SAYED

@),

BHASKAR BARMAN
MS. BIJOYA BAIRAG! ,
PABITRA'S. BHATTACHARYYA

" SURAJITBHARALI

MS. BABINA BEGUM
MS. NANDITA BHARALI
SUJITKR. GHOSH .

" - MISS. RUPALIMDAS

PRANAB SHARMA
MISS M.M. BORAH
MS. BANTI BAISHYA

" RADHA M. DAS
"PADMESWAR DEKA

ANUPAM CHAKRABORTY

~ ANGSHUMAN BORA

RAJEEVDAS
BISWAMBHAR SHARVIA
HARGOBINDA BORUAH

 MS. JITUMONI.SHARMA

PUTUL CH. GOSWAMI
RANJAN GOGO!}
MISS. LOLITA RENGMA

. MISS. BASABI DAS

MS. RUPANJALI.DAS
MANISH CHOUDHURY
MISS. MARAMEE GOGOI
NABIN DEB NATH

MRS.CHAYADEVI -

MS. BASHARI SEAL .

- MISS DEBALINA CHOUDHURY
MS. SMRITISHREE CHAKRAVARTY

MISS. MAMANI BASAR
MISS. SANCHITA ROY
MISS.ANJALIDAS ~ © .
DIPAKKR. KALITA
NURULI. CHOUDHURY
MD. A.K. HOSSAIN

MS. KAVER| MEDHI

- KAUSHIK GOSWAMI

ABDUR R. SHEIKH

- MS. TAPASI DAS

HEMANTA KR. SARMA (1f)
MISS. DIPSHIKHA DAS
RAJESHKR. BHATRA
SAGAR RAVI G.
PADMADHAR UPADHYAY

‘MISS. PEACE LAHKAR

IKBAL H. SAIKIA'
DIBYAJYOTIBORAH.

- MISS, HASINA YESMIN |

MRS. JURID. BARMAN
MISS. ASMINA BEGUM

" MRS.RAKHEE B DEB

MRINMOY DUTTA

MISS. SANTANA SARMA
BIMAL SARMAH

AMBAR BARKATAKI
MISS. NIZIFA KHANAM
MS. BARNALI MAHANTA
MIZAZUR R. BARBHUIYA
SANJAY ROY

IMTI LONGJEM

MISS. BIPASHA SARKAR
MISS. RINI SHARMA
SHAMIMA JAHAN L

. NILOUTPAL RAJKHOWA.
. RK.DEVCHOUDHURY
SONITKR. SAIKIA

MISS. SEWALIKEOT |
MS. MITALI MAHANTA

 GAUTAMKR. SARMA

SHAHAB UD. MAZUMDAR
ABDUL MANNAF

- RAGHUNATHPD.ROY -

NURMOHAMMOD SARKAR

ki

'SANTOSHJAIN

SUNILKR. JAIN. :
DIPENJYOTIDUTTA \h
MRS.BANANIDAS
RAJESHKR. CHAYENGIA
MS$, ASHA TEWARI

MRS. R. BORO BORAH

MISS. REKHA DEKA

MS. N. MEDHI KALITA
MANASH GARODIA
JAKIRUL 1. BORBHUIYA

' SUBIR BHATTACHARJEE v

MS DIPIKA BORGOHAIN

* MRINALENDU CHOUDHURY
. DHRUVAJYOTI PATHAK'

KAUSHIK HAZARIKA

’ DILIP BARUAH (1)

MD ABDUL MATLIB
RAJIB HAZARIKA
NABASHISH GOSWAMI

: DEBASHISH BATTACHARYA

KUMUD CH.BORO
NARENDRA NATH JHA
RANDEEP SHARMA -
MS TAMANNA BORA -
MRS. FARIDABEGUM -
NEELANJAN DEKA
DEVASHIS BARUAH
MS.MEETADEY -
TUSHAR KT. RAJKUMAR
MISS. S. MADHURINEOG
MRS. RUNUMIDAS

.MISS B. MAYA CHHETR! .
MD.MASUD-UR- RAHMAN HAZARIKA

TAPAN CH.DAS (III)

S]ANJAY KR. CHAKRABORTY
MRS. D. BAISHYA (GOGOI),
MS ANJU AHMED

R|OBIN KR: DUTI'A

. SHARIF UDDIN

l\'lllRIDUL KRDAS

MRS. CHANDANA SHOME
RITU PARNA HAZARIKA
ABHIJITDAS -

N;IS. KANCHAN NEWAR
HRISHIKESH DAS

PRABIN DAS

ANKUR BHUYAN

MRS. SHAHNAZ BEGUM
D}EVA KR. DAS (Il)

MS. ROUSHANARA CHOUDHURY

' RAEIINDRA CH. PAUL

MS. M. BHATTACHARJEE
MS. NAVANITA BARUAH
UJJAL KR. GOSWAMI
MRINAL KT. NATH
DURGAP MANDAL

MISS. NAMITA CHOUDHURY
DILIPKR. JAIN -

~ MISS. IJUMONI THAKURIA

ARUN DEV CHOUDHURY
NAKUL KALITA

MS. MUNMUN B. SARMA
MISS. RANJUMONI NEWAR
'MOIRANGTHEMG. SINGH
SANDIP BHATTACHARJEE
DEBASHISH SAIKIA
NANDAN SARKAR *
SOFIQUR RAHMAN

_UDAY J.SAIKIA
PANKAJ KR. DEKA

IMRAN H. LASKAR
MS. BANASHREE GOGOI
MISS. HIRAMONI DEKA

S
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ISWAR GH. GOGOI
MISS BIJOYA SINHA
HalKURBAN ALI
SAHIDUL H. SARKAR
GAUTAM SHARMA _
MISS. ADITI BHATTACJARJEE
DHRUBA BANIA
GAUTAM CHAUDHURY
SATYABRAT DEV SARMA
MRS. NIRADA SEAL
NARAYAN D. BHUYAN
KULAJIT DAS
MD. ASLAM KHAN (1)
SAMIULMUNIR
SANTANU GOSWAMI
NARAYAN SHARMA
MS. PANCHALI BRAHMA
MANISH NATH
MISS. REHNA BEGUM (1)
MS. RAJICHETRI
KISHOR KR. BHANSALI
DIBAKAR BORAH
NARESH MARKANDA
MRS. MAITREYEE BORAH
JAYANTA KR. PARAJULI
BAPAN CHOWDHURY
UTPALKR. KALITA
MS. APARAJITA SAIKIA
MRS. MEERA H. BORAH
DEBABRATA SAHA
MS. ANIMITA GOSWAMI
MS. MANOSH! SHARMA
MISS. SATYAWATEE KONWAR
MD. JAKIR H. KHAN
BIJAN KR. MAHAJAN
ABHIJIT BHATTACHARJEE (Il)
ARSHAD CHAUDHURY
PRANAB KR. DAS
MS. MITALEE LAHKAR
KHANINDRA LAHKAR
MS. MANJU BORDOLO!

“SUSHANTA S. BAROOAH

MS. S. HAZARIKA (BORA)
MD. ASLAM

PRANJAL DAS

MS. PANNA SHARMA

MS. MONALISA KONWAR
SANDI K. DEORI

MS. M. CHAKRABORTY
DEBOJIT SENAPATI
RAJKUMART. SINGH

'MS. B. GHOSH (SEN)

MS. TASFIA HUSSAIN

MRS. MEHBOOBA BEGUM
JAIKISHAN BAJAJ

MS. JAYAT| PURKAYASTHA
MS. PAREE GOGO!

A.M. BARBHUIYA

MISS. ARJUMANDA BHANU
MS. KANGKI BORKATAKI
BINOY PATHAK
NITYANANDA UPADHYAYA
SANJIT SHIL

MS. JULIE MAHANTA

MRS. MADHABI SAIKIA -
MISS. BABITARANI . DAS
SANTANU KR. DAS

_ MISS. DOLORINA PATHAK

SUBHRANGSU DHAR
PARAMA KUMAR GOGOI
MISS. GOPA SUTRADHAR
IKBALAHMED

SANJIB GOGO! :
ABHIJIT BHATTACHARYA (lil)

SUDIPTO BHATTACHARJEE
PRAHLAD KR, BRAHMA

- MS.JAGRITI RAJKUMARI

KUSHRAMBORA

MS. DEEPALI KALITA
DEEPAKBORA - )
DIPANKAR PD. BORAH -
RAJESH KR. AGARWAL
MRS. SACHITRA BORA

"SUJOY GOSWAMI

RINKU MAHANTA
JAIDEEP PURKAYASTHA
ZAKIRULAHSAN
MISS. RINKI BISWAS
MISS. SHABNAM CHETTRY
MISS. MANASHI CHOUDHURY
SANTANU RAJ GOGOI
MISS. SHARMILA DAS
MRS. RUPREKHA DAS
MS. ARPITA PAUL
JOY DAS , .
DHRUPAD KASHYAP DAS
MS. SARMISTHA BARUA
MRS. PRANITA PATHAK
MS. MOUSHUMI DAS
MS. BULIE SARMAH
MS. NANDINI MUKHARJEE
NEERAJANAND
GITARTHA PATHAK
SANKAR P. BHATTACHARJEE
MD. KOHINOOR ISLAM
SYEDMUSFIQUR RAHMAN
PUSPENDRAKR. MEDHI
SANJIBKR. SINGHA
MISS. NILAKSH! GOSWAMI
MISS. MANISHA SHARMA
GAUTAM RAHUL
MS. ANITA VERMA
TONGPOK PONGENER
ANIL GOHAIN
MISS. ANUJITA BORA
SANJAY KR. SINGH
SANJIBBARUAH
MISS. SOBHANA SAIKIA
MISS. MOON BARUAH
BRIJESH SHARMA
MISS. RAKHI PATHAK
RATAN CH. DAS
NABAJIT NARZARY
SAFIQUL HUSSAIN
NASIR UDDIN
MS. N. M. BORDOLOI (BORA)
PRAKASH KR. BOTHRA
BIJOY CHETIA o
SUBHAJIT BANIK

SAHADEV DAS
DR K. UDDIN AHMED
MD. A. Q. AKANDA
PRADIP KR, AGARWALA
MD. FARID U. BARBHUIYA
MISS. NIYAT! KALITA
MRS. SADHANA KALITA
ARUP GOSWAMI (If)

'MS. ARUNDHATI BORA -

MS. RITAMANI GOSWAMI
SHUROT ZAMAL SHEIKH
SUMAN CHETIA
ALAKESH DEV SARMAH
RANJIT KR. GOSWAMI

_ JAKIR HUSSAIN SAIKIA

BHUPENCH.PEGU
KUNTAL SHARMA PATHAK
DEEPAK KEJRIWAL

MISS. AMI SAIKIA

)

MRS. RUBI G. GOHAIN BARUAH
MISS. JOYATI PAUL
MISS. ANOWARA MAZUMDAR

- MISS. MADHUSMITA BAISHYA

ABHIJIT DAS

BIJOY KR. DAS

JAHURUL ISLAM

MISS. GITUMANI DEKA

MS. HIRANYAMAYEE BARUA.

" MD. JEHIRUL I. AHMED

MS. PRTIBHA DEKA

" MRS. S. BORPATRA GOHAIN

MRS. MANASI DAS

SYED S.FAROOQUE
PARANGAM N, GOSWAMI.
ANOWAR HUSSAIN
ADITYA HAZARIKA

" SHIMANTANEOGI

RUPAK DHAR
TAPAS DHAR

RAJA JOY PHOOKAN
'MANOJ KR. SHARMA (1)
ROUSHAN LAL

MD. ROFIQUL ALOM

~ MISS. PRANATI DAS
* RATUL DAS

MISS. BAGMITA SARMA
MISS. P.R. MAHANTA
SANTANU BORTHAKUR

-MISS. MITALI BHUYAN

MISS. SABINA YASMIN
KISHORE KR. HAZARIKA
MOYNUL H. CHOUDHURY (2)
JONABALIAHMED
BHASKAR NATH

ALIN SARMA

KULA PD. GOGOI

H. M. A. MANNAN LASKAR -
BIBHASH PATHAK

MD. JYOTSHNAALI
JITUBORAH

MISS BABITA DAS

MISS RUNMANIDEKA -
MISS MURCHANA SARMA
ASHOK KR. BORA

RANJAN KR. BHARALI
BIJAY KRISHNA SEN

MISS MEDHA LILA GOPE

DR N.G. GOSWAM!
KASHEM BHUYAN

MISS LIYANA RAHMAN

M. U. MONDAL

MISS PARUL DAS
JAYABRATA SINHA

MISS BIJAYA HAZARIKA
MISS SUMITA CHOUDHURY
DEBAJIT BARUAH

MISS DIPANJANA NANDI
ABDUL-KASHIM TALUKDAR
BIKASH SARAF

MS. AMVALIKA MEDHI
BABUL KUMAR DAIMARI
MISS IVALINA DEKA

. SANJIB GOSWAMI

SABYASACHI! P. CHOUDHURY
DEBA KUMAR BORDOLO!
MANINDRA CHANDRA DAS
MUL HOQUE AHVMED

BATU KRISHNA BORAH

MISS BANDITA DEY

MISS JULI GOGOI .
MS. V. N..LASKAR

MISS RANJITA VERMA
HARINARAYAN SARMA

. MISS DIPANJALI DEKA “9

™

* MD.ALAM GEER
 NURISLAM'
BABUL DEKA
AJOY KR. PHUKAN
- ATALTEWARI
MISS WAHEEDA REHMAN
N. UNNIK. NAIR
NABADIP BAROOAH
J.A. HASSAN
MISS SANGEETA SARKAR
ANJAN KR. DAS
MISS JAYA CHANDA
NITESHBHATRA ’
MISS DOROTHY ROY
MS. ARPANA BORAH PHUKAN
MISS LIPIKA TALUKDAR
MISS MEGHALI DEHINGIA
MISS RIMLY BARUAH
MS. BIPASHA DAS
~ MS.PRANITADAS
* ABHIJEETKR. BARUAH
SULTAN AHMED
MISS BARNALI BARUAH
MRS. M. MAZUMDER DEB
MS. PANKAJA UPADHYAY
THANESWAR SARMA
ASHIM TALUKDAR
ABIDALI
MS. SIMA GUPTA
D. N. BHATTACHARYYA
{ MISS SUDAKSHINA KHANIKAR
' ASHIMANTA GOSWAMI
ANIL SHARMA BHATRA
K.R. PATGIRI
DEBENDRA SAHARIA
RAJIB SARMA
MUSTAFA JAMAL QUADIR
MISS MANASKANTA BARUAH
MISS KAVITA K. JAIN
~ TAPAN RANJAN DAS
TRIDIB KALITA
MS. MAMONI ROY
SAIDUL ISLAM
- MS. SHAMIMA BEGUM
DIPANKAR BAGCHI
SHYAMAL AICH
_MS. KANIKA SINGHA
JAGADISH CH. GOGO!

MISS SWARNALI S. CHOUDHURY

HARIBRATA CHANDA
MUKUT CH. BHATTA
SUJITKR. ROY

RAJU GOSWAMI

NAN!I G.KUNDU

SHEKHAR CHAKRABORTY
OMP AGARWAL
RANABRATA BANERJEE

MS. SUMITRA SARMA

MRS. BANDANA DEKA
TARUN BORA

MOTI RAJ ADHIKARI

MISS SABBINA YASMIN
BISWAJIT BURAGOHAIN
MRS. BOBY G. BURAGOHAIN
MISS SANGEETA BURAGOHAIN
NEEL KAMAL DEV NATH

- MISS DIPANNITA CHAKRABORTY

NAZMUL 1. MAZARBHUIYA
PRASANTA HAZARIKA

" MS. NAZNEEN AHMED
RIYAJUDDINANSARI

. SOURAV SHARMA

MS. SIMA RANIDEY



MS. SWARNALATA GOSWAMI
MAINUL H. BARBHUYAN -
MUKTI RAM LASKAR

MISS BINITA BARUAH
RAFICUL ISLAM (Il)

_ MISS{KAMALA SINGHA
MISSIANUPAMA ROY
BISWAJIT CHAKRABORTY
MD. RAFIKUL ISLAM (Il
BnNobAN TALUKDAR
MISS MINERVA BARTHAKUR .-
MISS INITU HAWELIA
RAHUL BEZBARUAH -

ABU r\}ASERUDDINAHMED
SUMI rDAS
SANACHOWBA SINGHA
YUNUSH AHMED
MISS RITA DEVI

"N ANIL( SINGH

BANDAN KR KAR

BIKRAM MALAKAR -

LALIT KR. MINDA

MD.FAJLEY K R. AHMED

 AMZAD HUSSAIN

" PHANINDRA KALITA
JITEN PAYENG
MS. KABERI DEKA
PRADIR’ KR. KALITA (Il)
SANTANU BORA
KARAl]BI KALITA
MISS I\%IANIKA CHOUDHURY

- MISS RUMA DAS
- RAFIQUL ISLAM (v

MASTERSHELIM. -,

MRS, SUNITIKALITA

MD. NE,KIBUDDIN AHVED

RAJIB BORPUJARI

DIGANTA BARMAN

SAMIR DA

' ABDULl HASHEM KHANDAKER

DRTILOKDASGUPTA

. "ASHIM KUAMR BARUAH

- SANJAY SINGH '

PRATIMKR. CHAKRABORTY

MOHD./INAM UDDIN

NEELOTPAL DEKA

MS. RUBINA SULTANA

PARSV\'/AJYOTI DAS NAIR

MS. AYESHA SIDDIKA

.

Receiv<|ad from the e)kecutant
satisfi eﬁ/ar-1d\a§épted v\'\\}

‘ Adkv;(hom te \/SKVA

FF\"- .

" And Accepted

- MS. BHARATI MUKHERJEE -

MS. MALABIKA P. GOGOI

- SRAVANKR. TALUKDAR

HIFZUL1. CHOUDHURY
SUSHANTA DAS

AMIT JALLAN
ISTIAQUE ALAM

RAJIB CHAKRAVORTY .
LASHMI N. DIHINGIA
RAKESH DUBEY _
DEVJYOTI CHOUDHURY
PRIYANKU SUND! .
SUBRATA NATH (1I)

MISS GITY KALITA
ROSHAN MALOO (JAIN)
MS.ONTIMA SHARMA
TAPANROY _
MOINUL HOQUE ANSARY
MD. RAHMAT ALI (1l)

MISS MARY GOGO!
IDRISHCHOUDHURY

MS. MINAKSHI BHATTACHARJEE

JYOTIRMOY PATOWARY
SHEELADITYA .
MADHURYA MAHANTA
MISS'SHEHNAZ RASUL

_RASIDULHUSSAIN

MISS ANJANA SINGHA
MD. ABUBAKKAR SIDDIQUE
ABDUL AWAL

SOHELALIM .

JAHID M. A. CHOUDHURY

~ MISS JULFIYA BEGUM

MD. HOSNUL HOQUE
TRIDIB BAIDYA
SANTANU KR. SARKAR
PRASANTA S. DEKA

MS. BINITA SWARGIARY '
MISS SNIGDHA DAS

ATANU GANGULY

BHARGAV SARMA.
TALAT H. HAZARIKA
DIPAYANDUTTA
GHANASHYAM DAS
NAYANJYOT!MEDHI

'MS. MOON MOON LASKAR

DILIPDEY
MANOJ KR. SARMA (1)
MRS. JENNIFER ZAMAN

melus in the case

%4 P o
Advdcate.

-

........................ *wiu lead

Advocate

.«A ’,;”g., .

t

SAMUDRAGUPTA oUTA .

GURVINDER SINGH SODH!
MD. GIASHUDDIN \ . MISSKABITA GOSWAM
MS. JULIANA RAHMAN " RAJEEBKALITA }I
MUSTAKIM RAHMAN JRIDEEPBARUAH ~

* PRANJAL BORTHAKUR M‘s AFSANA IRFAN
BIPULKR. DAS MRS. DIKSHA H. BAROOWA

ASHOKKR.BORAH (2)
MISS PALLAVI TALUKDAR

MS TRIPTI PATOWARY
KRISHNAKT DAS

INDRAJEET SHARMA NAYAN MONI HAZARIKA
SUKUMAR SARMA . ZAKIRHUSSAIN ()
_/NAYAN JT. SARMA . A‘snbs S.AKAND -
RITU BARNA DEKA MRS ‘SABINA YESMIN (1)
MS. MOMITA BARAH MRIDUL MAHANTA
MISSLIPIKADEVI rMRS SONGITA MAHANTA
RITURAJBISWAS - - ABDUL GONI

MISS SEEMA CHAKRAVORTY Tn_AK RANJAN SARMA

SATYAJIT KR. SHARMAH THAKUR M'D 'BAHARUL ISLAM (Il

DR MATIUR RAHMAN MOHENDRA DEKA
MRS.P. DUTTA BUJARBARUAH . MRS' BABLI DAS SARKAR

" AMAL KALITA JONE KUMAR SENAPATI
MS. MANJU AGARWALA - IFIQUERRAFIQUE

‘MOBARAQUE HUSSAIN
PURBADRI BANERJEE
MRS. C. BARUAH TALUKDAR

IDRISH ALI SHEIKH
MISS ELAKSHI DEKA
MD ABDUL AWAL ALAMGIR

ZAKIR HUSSAIN KAMAL KISHORE GOSWAMI
'MAZHARUL ISLAM _ BI‘I'IASKAR JYOTI DAS
MRIDUL KR. BORAH BI_BEKA NANDA GOGOI

- MRS, NANDITA NATH DHRUBOJYOTI CHAKRABORTY

MISS KALPANA TALUKDAR MS. ARUNDHUTI BARUAH
BHUPENKUMAR ARUNANGSHUDHAR
MS. MITALIGOGOI 'MS. SHABANA AZIZ CHOWDHURY
MISS RUL! BARUAH TAPAN RANJAN DEURI
DIGBIJOY MANDAL . NOJKR. SARMA (lil)
SANTANU PARASHAR MRIDUPAWAN GOSWAMI
MS. MRINALEE BHUYAN AMLAN SARMA
SWAPAN KUMAR DAS MS. MADHURIMA DUTTA
MS. ALPANA SAIKIA AMITGOYAL

. MISSNASHREENAHMED . DEBASISH SINGHA

"MISS NILAKSHI BARMAN YADAV PRAN DAS
SAIKHMD. A. PAHLAVI 'JAGAT CHANDRA BORAH

SHAHNEWAJAHMED ANGSHUMAN SARMA
MRS. ABHINANDITA CHAKRABARTY M§ TINKU SOM

" MRS. NIBEDITA SARMAH MD. IMRUL HASSAN

MANASHHALOI _ MS. APARAJITA BHUYAN
MISS SUSMITAKANUNGOE BHUPEN SARMA

MS. TEENA SHARMA BISHWAJYOTI PATHAK
MS. MANISHA SARMAH

AZIM HUSSAIN LASKAR
MISS BIJU RANI KALITA :

MISS BARASHADAS

-And Accepted

\

: _ v

° : |
' ’ |

) Advocate

: i
And Accepted

Advocate
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From :

Mr.Abdul Hai,

Advocate,

Central Administrative Tribunal, Guwahati.v
To , |
The S.C.Railways ,
Central Admn.TribunaL Guwahati. :
Dated,Guwahati, the  th Feb.._2006.
|
Sub : Original Application f
Smt. Nita Das - Applicant
-Vs-
The G.M.,NF Rlys and others- Re;spondents.
Dear Sir,

- The Applicant abovenamed is going to file an Original Applicati
before this Hon’ble Tribunal, a copy of which is encldsed herewith

for your kind use. Please adkno‘Wledge receipt of the same.

With regards, | |
Yours sincerely,
CA—Q o
(ABDUL HALI)
, .R;ECEI VED COPY.

S 1//2\ /\/{Mﬁ"‘h\/ ,
on Behalf AL 7y DQfI/w ot
Office the SCNF Rlys / 26

C.A. T, Guwahati.
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-=’ VAKALATNAMA
- cf -« w B
QL " \; = k:t {Tsaéﬁh_q JENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH. /

OA No. 43 of 2006

Smt. Nita Das Do Applicant
-Versus- |
The General Mahager, N.F. Railway, Maligaon &Ors ... Respondent .

iMWe ° R, AAIVU, DY, CPO/HQ,V

‘of tho Morthoaot * Frontisr  Raibvay Administretion, who is also ex- officio - authonsed
fo act for and on behalf - of ~ the Union of indiaas representing the Northeast

Frontier Railway | ~ Administration -~ do . hereby appoint and .
authorised Shri/Smt. Dr. MC. Sarma, Railway Advocate Guwahati _ to appear, act, apply,

plead in and prosecute the above described suitfappeal/proceedings on behalf of the Union of
India tofile'and take back document, to accept processes of the court to appoint and instruct
counsel, Advocate or pleader, to withdraw and deposit moneys and generally to represent the
Union of India in the above described suit/appeal proceedings and to do all things incidental to
such appearing, acting, ‘applying, pleading and presenting for the Union of India SUBJECT
NEVERTHELESS to the condition that unless express authority in that behalf has previously
been obtained from the ‘appropriate officer of the -Govt. of India,: the - said
Counsel/Advocate/Pleader or any counsel, Advocate or Pleader appointed by him-shall not
withdraw or withdraw from or abandon wholly or parlly the su:t/appeat/ciatm/defense/
proceedings against all or any defendant s/respondents/ appellants/ plaintiffs/opposite parties or
enter into agreement, settlement or compromise heéreby the suit/appealiproceedings isfare

~wholly or partly adjusted or refer all or any matter or matters arising out in dispute therein to

arbitration PROVIDED THAT IN exceptional circumstances when there is not sufficient time to

'consutt such appropna te officer of the Govt. of India’and on omission to settle or compromtse

would be definitely prejudicial to the interest of the Govt. of India the said Pleader/Advocate or )
Counsel may enter mto any agreement setflement or compromlse whereby the suit/ appeal

proceedings isfar¢ wholly . of pertly adjusted and in every such case -the said
counsel/advocate/pleader shall record and communicate forthwith to the said offlcer the spec;al

reasons for entering into the agreement settlement or compromtse ,

1 hereby agree o ra lfy all acts done by the aforesatd Shn/Smt ‘
Dr. M.C. Sarma, Ratlwav Advocate, Guwahat: in pursuance of the authority.

IN WITNESS WHERE OF THOSE presents are duly executed for and on behalf of the

Union of India this __dayof 2008.
, — PV
AN dar s
' ‘0‘\ O Y \ 3\

QWT/JM . FOR AND ON BEHALF OF
- G.M/N.F. RAILWAY; MALIGAON

. M : GUWAHATI-11

. ;"/QKW (7 : Sh"" Pe‘gcnne pw"e'

' . Lo o N Rawey :gson

(; W/) L @61\}“}/(‘) Guwaha* .,,1

Ry



